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Salient Features of RLS

Approach Channel Length - 8890 M

Forebay Length 
- 237 M

Pump House Size 
- 250 M X 40 M

Pipe Line Length Including DC - 200 M

Link Canal  joining SRMC 

300m below PRP HR - 500 M

Land Requirement

Approach Channel
- Within Foreshore

Forebay  
-  4.40 Ha

Pump House  
-  1.00 Ha

Pipe Line Including DC -  1.00 Ha

Link Canal 
-  2.80 Ha

Substation                    
              -  16.00 Ha

TOTAL        -   25.20 Ha

INDEX

· Initial Proposal submitted to NGT

· Modified Present Proposed RLS

· Existing Canals

· AP & TS Border

Abbrevations:

RLS    -  Rayalaseema Lift Scheme

PRP  -   Pothireddipadu Head Regulator

SRMC - Srisailam Right Main Canal

BCR    - Banakacherla Cross Regulator

SRBC - Srisailam Right Branch canal

GNSS - Galeru Nagari Sujala Sravanthi

TGP    - Telugu Ganga Project

GBR   -  Gorakallu Balancing Reservoir

VBR   -  Velugodu Balancing Reservoir

DC     -  Delivery Cistern

Link Canal of 22 KM
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GOVERNMENT OF ANDHRA PRADESH 

WATE RESOURCES DEPARTMENT 

From To 
Sri R.Muralinatha Reddy, M.Tech., 
Chief Engineer & DWRO, 
Water Resources Department, 

Kumool. 

The Member Secretary, 

Krishna River Mangement board, 

S" floor,Jalasoudha, Errummanzil, 
Hyderabad. 

Lur. Na ICDi2-THA/2021/DEE2/AEEIIRLSDPR, Date 01.97.2021. Sir. 

Suo RLS- Rayalaseema Lift Scheme to supplement 3' TMC per day from Sangameswaram to SRMC 

from Pothireddypadu Head Regulator-Submission of DPR - Regarding 
Ref 1.G.0.R.No.203 dt.05.0s.2020. 

2.Minutes of 2 Apex council held on 6.10.2020. 
5.Lr.No.IS69/1/1S.EA/2014 D.11.11.2020 the special Secretary to Govt addressed to the KRMB. 

4. KRMB vide F.No.2/04/2020/KRMB/44/-46 dt.08.01.2021. 
***** 

With reference to the above, it is to inform that, the 2d Apex council meeting was held on 

6.10.2020 under the chairmanship of Hon'ble union Minister of Jalshakthi, Government of India with 

Hon'ble Chief Ministers of Telengana & Andhra Pradesh. During the meeting, the Ministerof 
Jalashakthi, Government of India directed that as per section 84(3)Gi),85 8(d) end Para -7 of XI schedule 
of APRAS 2014,the states bound to submit the DPRs of new projects to KRMB&GRMB. 

In this connection, the secretary to Government vide ref.3 cited has submitted the Detailed 
Project Report of Rayalaseema lift scheme .The KRMB vide letter 4th cited has requiested to submit the 
DPR for appraisal as per the guidelines of Ministury of Jal Shakthi for preparation of DPR for Irrigation 
and Multipurpose project (2010). Accordingly the work of preparation of detailed project report (DPR) 

was assigned to WAPCOS consultants. 

The detailed project report of Rayalaseema Lift Irrigation Scheme as prepared by the 

M/s WAPCOS Ltd was uploaded on the website of the Central Water commission, New Delhi i.e 

www.cwc.gov.in through epams portal on 30.06.2021. The hard copy of the detailed project report is 

herewith enclosed. 

This is submitted for favour of information and necessary action. 

Encl: OXors faithfully 
1.DPR for Rayalaseema Lift Scheme. 

2. Acknowledgement receipt of cw. Cmer Bngineer(KADNÝRO- 
WRD::KURNOOL. 
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